Sos Ora Answers BHADRA 16, 1881 (SAKA)

Shei 8. M. Banerjee: May I know
whether serious complaints have been
recelved regarding the conduct of
Railway Protection Force man, and it
80, the remedy that has been sought
to check such things?

Shri Shahnawas Khan: It is a very
general question.

Mr. Deputy Speaker: Now, Shri
Bhakt Darshan.

Shri 8. M. Banerjee: A Railway
Protection Force man was found even
molesting a woman. Since complaints
have been received......

Mr. Deputy Speaker: We are con-
sidering what happened at Bareilly.
We e nul gumg Snle dhe henawiser
or conduct of a particular Railway
Protection Force man. We cannot do
it in this question.

ff wr win: WX v
Fax Wgwm wHWEMiN @
g W figraa & o€ § fr o W
FaNTr ST E WY wT IT W
AT 9 v won wifgd mfe
W o Rt end A iR ok )

Shri Hem Barua: In view of the
fact that the Railway Board had issued
specific orders to counteract the hooli-
ganism of the students, may I know
whether the Railway Board has also
issued gpecific orders to counteract
the hooliganism of the Sainiks and
others as well?

Mr. Deputy-Speaker: Those orders
must be there already.

Shri Shahnawas Khan: I would like
to contradict that insinuation. There
is no hooliganism amongst the mem-
bers of the Railway Protection Force;
they are a well-disciplined body. I
would submit that even among the
very well-disciplined forces in the
world today we do have some cases
of indiscipline; when we do have an
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odd case of indiscipline, we deal with
it armly.

MF. Deputy Speaker: Next question.

sprl Hem Barua: May I make a
humble submission?......

MfF- Deputy Speaker; I have called
the next question.
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spri Hathi: In fact, this matier has
not come up before the Irrigation and
Power Ministry, but it has been taken
up in the Zonal Council where the
représentatives of the States meet and
decide.

ps- Ram Subhag Singh: How far
has the development plan regarding
pisciculture suffered due to the con-
troversy between the two Govern-
ments?
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Shri Hatht: The controversy is
between the two Governments of
Punjab and Himachal Pradesh

De. Ram Subhag Singh: My ques-
tion 18 whether the plan regarding
the development of pisciculture m
Gobind Sagar Lake has suffered due
to this controversy If so, what 15 the
extent to which 1t has suffered?

Shri Hathl: I have no i1dea as to
whether the plan has suffered It 1s
for the Punjab and Himachal Pradesh
Governments to carry on with the
plan I do not know
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Shri Hathi: As I said, the Irrigation
and Power Ministry has not dealt with
this question But we have informa-
tion 1n as much as the representatives
of the Minstry attend the Zonal

Council meetings This question 1s
being handled by the Zonal Council

Barvdar Igbal Stogh: May I know
whether there 13 any proposal to
transfer this whole area to the Punjab
Government so that there may be no
controversy or dispute?

Mr. Deputy Speaker: That 13 a
bigger question
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Mr. Deputy-Speaker: Next question.
Dr Ram Subbhag Singh.

o vw yaw fag : Wt AT

wgoryt wd & fier arre wt e
gt wmferdy W qufy wr wd Gy
ww A «f o we agt ¥ S B
TN W FR A N W o lY
qgr ¥ wfewfa  frmg & ag e
i fr o wd o1 Pz Y
ey firar ama wfe o vt W gorE
Yy v AT FE ?

Shri Hathi: The Zonal Council is
presided over by the Home Mink-
ter I thmk the representatives con-
crened will try to bring about umn
amicable settlement as soon as possible
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Shri NMathi: This view pomnt mught
be placed before the Zonal Council
That 18 the only thing I can say

Groundnut and Castor-Cake

*1200. Shri Bali Reddy: Wil the
Minister of Food and Agriculture be
pleased to state:

(a) the reasons for the high cost of
groundnut cake and castor-cake 1in
the country, and

(b) the gteps proposed to be taken
to bring down the prices?

The Deputy Minlster of Agriculture
(Shyi M. V. Krishnappe): (u)mbl;h
cost iz due mainly to an incramse in
demand for these oilcakes





